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Unused Licences

3442. SHRI R. K. AMIN : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to statc :

(a) whether it is a fact thata large
number of licence issued have remained
unimplemented ;

(b) if so, the details thereof . and

(¢) the steps taken to
licences issued ?

implement the

THLE MINISTLR O INDUSIRIAL
DEVELOPMENT, INTERNAL TRADL
AND COMPANY AFFAIRS (SHRI L. A,
AHMED) : (a) Yes, Sir.

(b) 11,486 licences have been issued uplo
315t Deccmiber, 1968 under the Industries
(Development and Regulation) Act, 1951,
Qut of these, 1954 have been revoked so far,
duc to nen-implementation of these licences.
The remaining licences have been cither
implementcd or arc in the process of
implementation.  Dctails of licences issucd
and licences revoked arc published in the

Weckly Bulletin  of Industrial Licences,
Import Licences and  Export Licences,
Weekly Indian Trade Journal and the

Monthly Journal of Industry and ‘Trade.
Copies of these Journals arc supplicd to the
Library of the Parliament.

irlmn ABswers (Y]

(c) There is always a time lag between
the issue of a licence and the actual setting
up of the industrial undertaking. Govt.
keeps a watch on the implementation of a
licence through a system of progress returns
which the licensees are required to submit
every half-year until the undertaking is

established. Steps are taken to revoke the
licensees of the progress made is not
satisfactory.

Shortage of Ceramics

3443 SHRI R. K. AMIN : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether there is a  shortage of
specialised  ceramics for clectrical industries
such as presented porcelain and steatitc for
L. T. switchgear and high voltage porcelain
for large bushings :

(b) if so, whether there enists a good
scope for developing the manufacture of
those products in Gujarat State ; and

(c) if so, the reaction of Government
thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) There is no shortage of
pressed porcelamn 1n the country. Further,
steatitc for L. 1. switchgear has recently
been dcveloped by a firm in Bombay. How-
ever, import of high voltage porcelain bush-
ings above 66 KV is being allowed as therc
is no indigenous production of such bush-
ings. The valuc of imports is about two
lakhs of rupees per annum.

(b) Yes, Sir, as an additional itemn of
production.

(c) Government have not rcceived any
proposal for the production of thesc articlcs
in Gujarat Statc.
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